
Filz Nu. m/os/zuwwcu
war-fl Eli: aflmw NA'l'lUV AI, COMPAW LAW TRIBLNAL

m at“w a ll W m a:
w Flour. Blnck-3.

coo Complex. Lndhl Road,
«3’ W/Ncu balm. | l0003

Qvfim/ Dated 12‘" July 2015
o R n R

11m shall he Special Bench m NCLI Chennai on ”1201-; to attend mailers listedbefore Shl'i BSV Pmknsh Kunmr, Member (Judicial) 4nd Sllri S Vija)mragha\an. Membel
(Technical) The Speclal Bench shall comprise cf

Sue 2! Bench m NLLT (‘hcnnai
Shri Ch Muhd. .1!in l'anq. Mcmherfludicinl)

Shri (‘ Mohd. Shanel' Tariq, Member (ludic' l) shall filsl Lake up ihe makers ul' \he
Special Bench and then atmnd the matters OfKileir own Single Bench.

The Constitution nl'BenclI m‘ pcr secunn 41‘) (K) nfihc Companics Am. 2013,
This n in modificatlnn nl‘Ordcr ol'cxeu number dalcd 24.0101 8 liu 15.7 20 l 9 (ml .

1m,~ muss mm the appmwl or Hon‘blc Presidcm, N(‘L”l.
(» ml)
Registrar,Nl LT

Telephone: 24.163451

i m Hon‘hlc Pm~idenL Nalinnal Company hm lribuml New Delhi.
2. Hun‘hlc Vlumbm. Nauonnl Compan) Law Tnbuml
3 Secreiar».‘\lmiuml Company Law Tnbunal Ngwbcllu
4. Offu - of Nmmnal (‘nmpauy Lim 'lrihnnal, Principal Bench. New Delhi’Kulknm’Mumhm/

Chennai Ahmedabad’AllthameBengalmuChandigarh (iuwahali'Hydtmbad Lilpur'L'uuack.
5. PS to Joim Seaman. (Sh. ( , ancilmal Kunmr Singh) Minisiry nyliforporale Affaus, New

Delhi
6 \lCl 1‘ Mel» si JNoucc Board.
7. The lnsmuie of(.lmncrcd A ounums of India. I 10. New Delhi.
8 The lmlinxtc (xl'Compzm) Scaremrics ul‘lndia. l('Sl, lien»: 22. lnxlmmonal Area. Lodhi

Road. \eu Dslhi 7 1 mom.
9, lhc Immum nl'CosI Aucoumanh‘ oflnLliu. CMA Bhawnn, 3 lnsiiumonal Arm. Lodhi Road.

Nev. Delhi-l |0003
10 (‘orpumc Law Adviésr. 158. Busam Enclmc, Mum Road. New Delhi-110057
11.'l‘.1xmnnAllied Senices lid. 5‘)’§2, NEW Rnhtak lel. 1’0”“
12 The .\ll India Reporter P»1.Llll 31-1.). 'R‘ Block, Delhi Hugh Conn, Ne“ Delhi.
13 BM 'ouncil, NeWDClhv’Mumhm


